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COM MITTEE ON AlJ/JF. llCh OF HEHHERG I• 
THE .:; rrrrnas OF Tll'E : r SE 

SEC l',D I Lf' 11 

( SECO ·;n 1-!)Y{ SA r A) 

I , the Chairman of the Comml t teo on Abscnc~ 0 f Membe r s 
from the Sittings of t he House , ha vi ng been authorl s~r] by the 
Oomoittet:: , pr esent this thei r Second Report. 

2 . rho CVw~ t l.d t: :1 ... lu vlH:l .,;. l si tti ng on t he 27th August ' 1Jv7 . 
The C»mmi t t ee considered twel ve applicati ons for leave of absence . 
The recommend ations with r espect t o e ach application ar e given 
bel ow: · 

3. Shri Ba1asabeb S a1un~ The Membe r has r eques ted for 
l eave of absence for t he entire period of the Second Session as 
he i s suffering from As t hama . The to tal per -od of his absence 
during t hP. current se ssi on ~uld amo unt to 61 days . The 
Co mmittee r ecommend that l eave may be gr anted to t he Member for 59 
days i n the f irst i nst ance . 

4 . Shri Lachman Singh : The Membe r has appli ed fo r l eave of 
absence f rom t he 1st Augus t , 1957 t i l l t he end of t he current 
session as he has gone t o participat e i n the 1857 cente~ary 
cel ebrati ons i n t he And amans . The total period of hi s absence 
Y10uld amo unt to 44 days . 1he Committ ee r ecommend t hat leave may 
be gr ant ed to the Member for this period . 

5 . Shri Uma Charan Pntnaik: The Member has r eques t ed for 
l eave of absence fro m the 15th July til l t he 6t h August, 1957 
as he was ill . He at tended t he House on t he 12th August , 1957. 
The t.ot al period of hi s absence amounts to 26 days . The 
Committe e r ecommend that l eave may ho gr ant ed to t he Member f or 
thi s period . 

6 . Shri s.c. Choudhury: The Member has r eques t ed for l eave 
of absence f rom the 15th July to the fir s t week of August , 1957 
as he and his f amily were ill . The Member attended the House on 
the 13 t h Augus t, 1957 ~ Th-:i tc t tll pe r:!.o d of hi s absence amounts 
to 41 days . The Committee r e comme nd that leave may be granted to 
the Member fo r this period . 

7. Shri Joginder Sen- Mandi ; The Member has requested tor 
l eave of absence from the 15th July to t he 22nd August , 1957 1 
as he wa s convalesci ng from an attack of typhoid fever . The 
Member attended the House for the f i r s t time on the 24th Augus t , 
1957 when he made an affirmation And took his sea t i n the House . 
Tbe total period of his absence amount s to 40 days . The Committ ee 
r ecommend that l eave for this period may be granted to the Member. 

s . ~ati sucheta Krirralani; The Member has reque sted for 
leave of absence from t he 4th Augus t, to the 22nd August , 1957 as 
she was to go to Bangkok to att e YJd a U . N. Seminar . The Me'!1b~r 
attended the House on t he 26t h August , 1957 . The tot al per iod 
of her absence amounts to 20 days . The Commi t t e e r ecommend that 
leave for this period may be gr ant ed to the Member . 

9 , Shri s .c. Balakri shnap: Tho Member has r equost ed for 
leave of absence for t he per od 15th July to the 4th August, 
1957 as hi s bDother-in-law was seriously ill . The total per iod of 
h1 s absence amounts to 20 d ays . The Cornmi ttee r e command that l e ave 
may be gr anted to the Member for this period. 

P. T.O. 
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KJntn Bh~ttochnrYYAl The Member h::is r cque stea 

10; laave rof .,tsanc<' from t .... 15th July to the 3rd. August , 1957 
fo he wos busy Wi th tho ~locilons of the C'llcutt ::i Univor slty 
!~ere he i s 

0 
uc:mbe r of tho Son ·~ t0 "nd tho Syndicot e . The tot al 

period of hi s absence ')mount s to 20 d nys . The Comm! t too r e commen1 
that l eave maY be gr snt l]d to tll;J Mombo r for this period • 

11. ·r h:ilror Shri f;ituhsinhji Ghod asor: The Member h1s r e que st.~d 
for le ave of ab so nee fo r 80 d ;1y s fror:i tho 15t h J uly to the 13th 
August, 1957 oG he 1nd hi s f '1mily we r e ill . The co mmi ttee 
r ecommend that leave may b ·J gr aritod to tho Merob0 r for thi s period , 

12· Shri Chowkh amoon Gohain: Tho Membe r h:::is r eque ste d for 
l eave of abs Gnce for 25 days from the 15th July to t ho 8 t h Augus t , 
1957 as he and hi s family wer e ill . Tho cor.unit t ee r e commend 
that l eave fo r this pGriod may b2 grqnt e d to the Member . 

13 . Shri Bi shapch1nd ar Seth: The Member has r eque s t f;d for 
leave of absence for 41 doys from the 15th July to the 24th 
Augus t, 1957 as he WC'JS bus y ln connection with the hearing of 
anr election petition agai11s t hi rn . The Mer.iber wa s pr e s o::mt in 
the House on t he 23rd Augu::; t , 1957 . The total period of hi s 
abaance airounts t o 39 days . The C.Oo mi tte0 reco~me nd tha t leave 
IDaY be grante d to the Membe r for this pe riod . 

14 . Shri T. R. Neswi : Th0 Me~bGr ha s r eques ted for l eeve for 
~7 days from the 21s t Augus t to the 6t h Se ptember, 1957 as he 
ls touring the U.S . A. unde r the Far m Lenders ' Study Proj ect . 
The Member wa s gr ante d leave from t~e 10th May t o the 20th 
Augus t, 1957 (59 days ) i n the fir s t i nstance ns r e commende d by 
tb.e Committee i n their First Report , The Co mmittee recomme nd 
th a t leave may be granted t o the Msmber for this pe riod . 

Dated the 29th Aueust, 1957 . 

'.Kail ash ' 
29 .8 . 57 

MULCHAND DUB}] ' 
CHA IR MAN 


